
REGISTERED 

CENTRAL ADMI NISTRAT lyE TRIBUNAL 
BANGALQIE BENCH 

Commerci'l 	plex(BDA), 
Indiranagar, 
Bangalore - 50 038 

Dated 

APPLICATION NO 479/87(F) 	o6( ) 

ftiNxtick 	 -. - 

Applicant 

Syad Bande All, 	V. Sr. Supdt. .f pest offices, Gulbarga & irs. 

To 
Shri Syed Bartde A—lie 
Postman, Sh•rapur H.O. 
Sherapur. 

Senior Superintendent of post 
Offices, Gulbarga Division, 
Gulbarga. 

Director of Postal Services, 
New Delhi. 

4 Director of Postal Services, 
Notth Region, Dharwar. 

5,, Shfi MJkaghavendra Achar, 
Advocate, N.,1074-1075, 
Banashankari I Stage, 
Sreeni.va sanagar, 
13agalore-560 0500 

6. Shri M.S.Padmara5aiah, 
Sr. Central Govt. Standing C.unsil 
High Court Bilding, 
Banga lore—I. 

Subject: SENDING COPIES PLCEDER PASSED_BY THE BENCH 

Please find enclosed herewith the copy of 	DER,X*' 

passed by this Tribunal in the above said 

application on 3.8-1987* 

Enci. : as above 	
RECEIVED 

I 

	Z. 
--_) Diary 

Date:.. 	.... 

t~EPUTY REGISTR4R 
I 

(JUDICIAL) 
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BEFORE THE CENTAL AJMINISTRATIJE TRI8UJAL 
BFGMLUf\E 

4 

DATED THIS THI 13thDAY OF AUGUST, 1987. 

Prsssnt : H.n'bls SriP.Srjnjvasan 

Ap]isptj,n Ws.479/37. 

Syad Bands All, 
P.stman, Shsrapur H.O. 
Sh.rapur. 

( Sri f'I.RaAchar 	 ... 	Avsaats ) 

tie. 

Mambar (A) 

Alicant 

S.nj.r Susrjntsn,nt of 
Past Offices, BulbarGa Dvn., 
Culbarça. 

Oir.ctsr of P.etal Services, 
Now Olhi. 

3, Djr.it.r at Psetal Sarvices, 
Nsrth Rsgisn, Dharwar. 	off 

( Sri '1.S.Palrnarajaiah 	... 	Advecat. ) 

Fsependente 

This applicatien has cme up beers the csurt t.day. 

Hsn'bls Sri P.Srinivasan, Fleinber (A) made the fsllawinc 

C F' '3 E 

In this ap].icti.n, the alicant, who is werkinç 

as Sslsctisn Grais P.strnan at Sharur, Gulbarca district, 

c.rnplajr)e aoajnst his transfer by an srer dated 20.2.1937 

from Shurapur to Mahaasn as nail Overseer. 

	

2. 	Sri i1.R.Acher, learned ceunsel for the applicant, 

stataB that the applicant is pr.pred to be revertsc.,  as Fastean 

if he can be retained in Sherapur. 

. 	. 	Sri n.SPaarajaiah, learned geunsel for th r.spsn- 
-\ \\ 

-\\dsnte, states that if the apl d flt is Froparad to be r.vrta 

lea P.etman, the rs5psndnts will censjder his case fer retantisn 
41 

at Shara pur. 	\ ( i2 
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In view .f the ab.,., the r.sp.nd.nte are lirsttei 
to ctr,sisr the case of the applia*nt r at Shurapur in the grad. 
of Psstman to which he is prepared to be rev.rt.d. 

In the result, the aplisatieri is partly alluwed 
as indicated abuve. 

Paitj.s to ber their ewn casts. 

- 	Yv- 
N118CR (A) 
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